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No. 638(2)/LXXIX-V-1-21-2-ka-6-2021
Dated Lucknow, August 4, 2021

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the
Governor is pleased to order the publication of the following English translation of the Uttar Pradesh
Nirsan Adhyadesh, 2021 (Uttar Pradesh Adhyadesh Sankhya 6 of 2021) promulgated by the Governor.
The Vidhayi Anubhag-1 is administratively concerned with the said Ordinance.

THE UTTAR PRADESH REPEALING ORDINANCE, 2021
(U.P. ORDINANCE NO. 6 OF 2021)
[Promulgated by the Governor in the Seventy second Year of the Republic of India]
AN
ORDINANCE

to repeal certain enactments that have become obsolete and redundant in the recent times.

WHEREAS the State L 2gislature is not in session and the Governor is satisfied that circumstances
exist which render it necessary for him to take immediate action;

Now, THEREFORE, in exercise of the powers conferred by clause (1) of Article 213 of the
Constitution of India, the Governor is pleased to promulgate the following Ordinance :-

Short title I. This Ordinance may be called the Uttar Pradesh Repealing Ordinance, 2021.
R:rl::?i of 2. The enactments specified in the Schedule below are hereby repealed.

C mn

enactments

Savings 3. The repeal by this Ordinance of any enactment shall not :-

(a) affect any other enactment in which the repealed enactment has been
applied, incorporated or referred to;

(b) affect the validity, invalidity, effect or consequences of anything
already done or suffered or any right, title, obligation or liability already
acquired, accrued or incurred, or any remedy or proceeding in respect thereof,
or any release or discharge of or from any debt, penalty, obligation, liability,
claim or demand, or any indemnity already granted, or the proof of any past act
or thing;

(c) affect any principle or rule of law, or established jurisdiction, form or
course of pleading, practice or procedure, or existing usage, custom, privilege,
restriction, exemption, office or appointment, notwithstanding that the same
respectively may have been in any manner affirmed or recognized or derived
by, in or from any enactment hereby repealed;

(d) revive or restore any jurisdiction, office, custom, liability, right, title,
privilege, restriction, exemption, usage, practice, procedure or other matter or
thing not now existing or in force;

(e) affect the audit, examination, accounting, investigation, inquiry or any
other action taken or to be taken in relation thereto by any authority and such
audit, examination, accounting, investigation, inquiry or action could be taken,
and, or continued as if the said enactments are not repealed by this Ordinance.

SCHEDULE
(See section 2)
Acts being repealed

1 Validation of Registration Act, 1894 (Act no. 4 of 1894)

2 The Canning College Contribution Act, 1920 (U.P. Act no. 4 of 1920)

3 The Canning College Act, 1922 (U.P. Act no. 7 of 1922)

4 Naik Girls Protection Act, 1929 (U.P. Act no. 2 of 1929) 1
5 The Uttar Pradesh Minor Girls Protection Act, 1929 (U.P. Act no. 8 of 1929)

6 The Uttar Pradesh Special Powers Act, 1932 (U.P. Act no. 14 of 1932)

7 The United Provinces Opium Smoking Act, 1934 (U.P. Act no.3 of 1934)

8 The Kumaun Animal Transport Control Act, 1947 (U.P. Actno. 15 of 1947)
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9 [ The Utiar Pradesh Relugees Registration and Movements Act. 1947 (U.P. Act no. 7 01':1
19(18)
{1} The United Provinces Control of Supplies (Cummuance of Power) Act 1248 (U.P. Act no. ‘
- 43 ot 1948) _ i
li The United Provinces Shops and Commercial Establishment (Amendment) Act, 1948 (U.P,
Lo | Actno. | of 1949 phatd
12 The Uutar Pradesh Intermediate Cducation (Amendment) Act, 1930 (1i.P. Act no. 4 of
1950)
13 The Uttar Pradesh { ]empomry} Accommodation Requisition (Amandmem} Act, 1950 (U P
. Act na. 13 of 1950)
14 | The Uttar Pradesh Industrial Dispuies (Amendment) Act, 1950 {ULP. Act no. 25 of 1950)
| 15 The Lttar Pradesh Provincial Armed Constabulary (Extension of Application) Act, 1950 |
| (L.P. Act no. 27 of 1950)
16 The ULtar Pradesh Irrigation (Emer;,cnl:\* Powers) Act, 1950 (LL.P. Actno. 3 of 1951)
17 | The Motor Vehicles (Uttar Pradesh Amendment) Act, 1950 (U.P. Act no. 10 of 1951)
18 | The Uttar Pradesh Repeal of the Maintenance of T’llblw Order Act, 1950 {U P. Actno. 11 of
, 1951)
19 The Utiar Pradesh Control of Supplies (Temporary Pr:-wers} (Amcndment) Act, 1950 (U.P.
| Actno. 12 of 1951) :
20 The Industrial Disputes (Uttar Pradesh Amendment) Act, 1851 {(LLP. Act no. 25 of 1951)
21 | The Uttar Pradesh Prohibition of Simultaneous Mcn@ébiﬁ-L@;{&?'
L0 (Supplementary) Act, 1952 (LL.P. Act no. 3 of 1952)
| 22 The Utlar Pradesh Public Gambling { Amendment) Act, 1952 (U.P. Actno. 34 of E‘}SZ'}
23 | UP Habitwal Offenders (Restriction)Act, 1952 (U.P. Act no. 38 of 1952)
E 24 The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1952 (U;P. Actno, 9 of 1953)
b 25 'he Uttar Pradesh Industrial Disputes {A.mm'u:lmem) Act, 1953 tl].P. Act no. 23 of 1953)
% | The Uttar Pradesh Legislature Members (National Plan Loan) (Prevention of
Disqua!iﬁcminn ) Act, 1954 (ULP. Actno. 23 of 1954)
27 The Uttar Pradesh Road Transport Scrvices {Development) Act, 1955 (U.P. Act no. § of |
1955) "y,
2% The Lttar Pradesh State Legislature Officers, Ministers, lJLputy Ministers Parliamentary
Seeretaries and Members (Salaries, Allowances and Miscellaneous Provisions) Act, 1956
(L.p, An.tnu 8 of 1956)
29 The Ultar Pradesh Industrial Disputcs (Amemlmcm and Miscellancous Provisions) Act,
1956 (U.P. Act no. 1 of 1957) a i
30 The Uttar Pradesh Women's and Childven's Institutions (Controly Aet, 1956 (U.P. Act no.ﬂ
ol 105")
31 The Uttar Stale lcgls!aluu Members {Prevention ol quuahﬁcatmn} (Amt:ndm::nt} Act
1957 (U.P. Act no. 25 of 1957)
32 | The Uttar Pradesh Antanm Zila Parishad Act, 1958 (U.P. Act no. 22 of 1958)
I The Intermediate Education (Améndmcnf} Act, 1958 (LLP. Actno, 35 of 1953)
34 The Intermediate Education [Amendmem) Act, 1959 (LLP. Act n0. 6 of 1959) !
13 The Uttar Pradesh 3State Legislature Members (Prevention of Disqualification)
L | (Supplementary) {Amendment) Act, 1960 (U.P. Act no. 5 of 1960)
30 The Uttar Pradesh Muslim Waqfs Act, 1960 (LL.P. Actno. 16 of 1960)
i
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37 The Uttar Pradesh Control of Supplies (Temporary Powers) (Sanshodhan) Act, 1961 (U.P.
Actno. 7 of 1961)

38 The Uttar Pradesh Rajya Vidhan Mandal Ke Adhikari, Mantri, Up-Mantri, Aur Sabha
Sachivon (Vetan Tatha Bhatta Aur Parkina UP-Bandh) Act, 1961 (U.P. Act no. 8 of 1961)

39 The Uttar Pradesh Sales of Motor Spirit Taxation (Amendment ) Act, 1961 (U.P. Act no.11
of 1961)

s 40 The Uttar Pradesh Motor Vehicles Taxation (Sanshodhan) Adhiniyam, 1962 (U.P. Act no.
10 of 1962) Rk

41 The Uttar Pradesh Motor Gadi (Yatri-Kar) (Sanshodhan) Adhiniyam, 1963 (U.P. Act no. 4
of 1963)

42 The Uttar Pradesh Legislative Chambers (Members’ Emoluments) (Amendment) Act. 1963
(U.P. Act no. 15 of 1963) i

43 The Uttar Pradesh Muslim Wagfs (Amendment) Act. 1963 (U.P. Act no. 25 of 1963)

i~ 44 The Uttar Pradesh Control of Supplies (Temporary Powers) (Sanshodhan) Adhiniyam,
1964 (U.P. Act no. 7 of 1964)

45 The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment) Act, 1964
(U.P. Act no. 13 of 1964)

46 The Uttar Pradesh Industrial Disputes (Amendment) Act, 1966 (U.P. Act no. 2 of 1966)

47 The Intermediate Education (Sanshodhan) Adhiniyam, 1966 (U.P. Act no. 7 of 1966)

}ﬁ 48 The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment) Act, 1966
{U.P. Act no. 12 of 1966)

19 The Uttar Pradesh Rajya Vidhan Mandal Ke Adhikariyon Aur Sadasyon, Mantriyon,Up-
Mantriyon Aur Sabha Sachivon (Ke Vetan Tatha Bhatton aur Parkirna UP-Bandh)
(Sanshodhan) Adhiniyam, 1966 (U.P. Act no. 13 of 1966}

50 The Uttar Pradesh Khadi Tatha Gram Udyog Board {Samshodhan) Adhiniyam, 1966 (U.P.
Act no. 24 of 1966) |

51 The Uttar Pradesh Muslim Waafs (Amendment) Act, 1966 (U.P. Act no. 26 of 1966) —'

52 The Uttar Pradesh Gaon Panchayats and Kshettra Samities (Extension of Term) Act, 1968
(U.P. Act no. 14 of 1968)

53 The Uttar Pradesh Antarim Zila Parishad (Re-Enactment and Continuance) Act, 1968 (U.P.
Act no. 19 of 1968)

54 The Uttar Pradesh State Legislature Officers, Ministers, Deputy Ministers Parliamentﬁ
Secretaries and Members (Salaries and Allowances) (Amendment) Act, 1969 (U.P. Act
no. 7 of 1969)

55 The Uttar Pradesh Muslim Wagfs (Amendment) Act, 1970 (U.P. Act no. 3 of 1970) H

56 The Uttar Pradesh State Legislature (Officers, Salaries and Allowances) (Amendment)
Act, 1970 (U.P. Act no. 32 of 1970)

57 The Uttar Pradesh Vritti Vyapar, Ajivika Aur Sewayojan Kar (Nirsan) Adhiniyam, 1970
(U.P. Act no. 36 of 1970)

38 The Uttar Pradesh Muslim Wagqfs (Amendment) Act, 1971 (U.P. Act no. 28 of 1971)

59 The Uttar Pradesh Muslim Wagqfs (Amendment) Act, 1972 (U.P. Act no. 18 of 1972)

60 The Intermediate Education (Amendment) Act, 1972 (U.P. Act no. 29 of 1972)

61 The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment) Act, 1972
(U.P. Act no. 40 of 1972)

62 The Uttar Pradesh State Legislature (Officers, Salaries and Allowances) (Amendment)
Act, 1972 (U.P. Actno. 41 of 1972)

63 The Uttar Pradesh Sales of Motor Spirit and Diesel Oil Taxation (Amendment ) Act, 1973
(U.P. Actno.12 of 1973

221 RPH (Vidhaika 2021) (Addhyadesh) 2021 data 4e {mackup data 8}



YR UET AAEY TS, 4 3T, 2021 21

G j The Uttar Pradesh Legislative Assembly Speakers Pension Act, 1974 {U.P. Act no. 10

.fl

1974)
65 The Uttar Pradesh Muslim Wagls {Al‘hendmum'} Act, 1974 (U.P. Act no. 11 of 1974)
=y ﬁ-ﬂ— The Ultar Pra;di:ah Sales of Motor Spirit and Diesel Oil Taxation {Amendmcnol ) Act, 1974
. (U.P. Actne.12 of 1974)
i 67 ‘The Uttar Pmdcsh Sheera Nivantran (C‘..m:,hndhan) Adhrm}am l‘)'M (U P. Act no. 15 -:t-f
| 1974)
68 The Uttar Pradesh Khadi and Village Industries Buard {.'\mcndment‘j Act, 1975 (U.P. Aat
no. 14 ol 1475} _ , _ |
a4 The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment) Act, 1975
(U.P. Actno. 23 of 1975) . : b e el fu it
il The Untar Pradesh Secondary Education Laws (Amendment) Act, 1975 (U_P. Act no. 26 nf
i‘}'ﬁ)
e ?!— The Uttar Pradesh Sales of Motor Spirit, Liesel Oil and Aleohol Taxation (Amendment J
Act, W?h(lJ P. AcLno. £ of 197G)
72 | The Uttar Pradesh State Legislature Praceeding [Protcctum of Publication) (chcai) Acz
1976 (U_P. Act no. 9 of 1576)
13 The Unar Pradesh Coy-operative Laws (Amendment and Miscellaneous Provisions) Act, |
| | 1976 (U.P. Actno. 12 of 1976)
74 The Uttar Pradesh Educational Institutions {Taking Over of Mmagcmcnt) Act, 1976 {u.pP,
N Act no. I8 ot 1976) o bl
73 The Uttar Pradcsh Motor Vehicles (Special Provisions) Act, 1976 (U P. Actno. 27 of 1976)
" 76 | The Uttar Pradesh Kliadi and Village Industrics Board (Amendment) Act, 1976 (U.P. Act
no. 39 of !‘SI_’!'-?)
77 The Uttar Pradesh I..eglslalwc Chambers [Mernbcrs Emoluments) (bemnd Amendment)
Act, 1'9?6 (U.P. Act no. 49 of 1976)
':‘8 The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 1976 (U P. Act no. | of
1977)
[ 39 | The Utiar Pradesh Education Laws (Amendment) Act, 1977 (U.P. Act 0. 5 of 1977)
w0 The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcoho! Taxation {Amendment ) :
Act, 1978(LLP. Act no. 8 uf 1978)
81 The Uttar Pradesh Education Laws { Amendment) Aci 1978 (LLP. Actno. 12 of 1978)
82 | The Uttar Pradesh Urban Planning and Develnprment (Amendment) Act, 1978 (U.P. Act no.
14 of 1978)
%3 The Uttar Pradesh Municipalites, Notified Areas and Town Areas {Alpakalik Vyawastha)
A (Sanshodhan) Adhiniyam, 1978 (U.P. Act no. 25 of 1978)
84 ‘The Uttar Pradesh Motor Vehicles Tuxation (Amendment) AcI, 1978 (U. P. Act no. 29 of
1978)
85 The Molor Vehicles (Uttar Pradesh Amendment) Act, 1978 (U.P. Act no. 32 of 1978)
| 86 | The Uttar Pradesh Industrial Disputes (Amendment) Act, 1978 (U.P. Act na. 34 of 1978)
87 | The Uttar Pradesh Krishi Ufpaddn Mandi Samitis (Ai}‘;akalik Vyawastha) {Sam;lmdhz.i—n_)—F
Adhiniyam, 1979 {U.P. Actno. 11 ol 1979)
g% | The Uttar Pradesh Prohibition of Smoking (Cinema Houses) (Amcnduu:nt} Act, 1979 (U
| Actno. 14 of 197%)
9 Ehe Ihtar Pradesh Mol.ur Vehicles Taxation Laws (Amendment) Act, 1979 (U P Aot “T
16 of 1979) _ ") ol
90 The Uttar Pradesh Legislative Chambers (Members' Emoluments  and Pension)
(Amendment) Act, 1979 (ULP. Act no. 29 of 1979) 3,
r The Uttar Pradesh Sales of Mntor Sparit, Diesel Oil and Alcohol 1 axation {Amcu-:imem }
i PoAet, 1979 (ULP. Actno. 32 $1f 1979}
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&4 The Uttar Pradesh Legislative Asséi'nh]y Spc:akérs Pension Act, 1974 (ULP, Act no. 10 of
1974) .
i (%] The Uttar Pradesh Muslim Waqls (Amendment) Act, 1974 (U.P. Actno. |1 of 1574)
R . : . oL il
(i) The Uttar Pradesh Sales of Motor Spirit and Dicsel Qi Taxation {Amendment ) Act, 1974
(U.P. Actno.12 ol 1974)
67 The Uttar Pradesh Sheera Niyvantran {Sdnshudhm) Adh[l]l}dm 1974 (U.P. Act no. 13 of
Ifﬂ’r’l]
[ The Uttar Pradesh Khadi and Village Industrics Roard (Amcndmr,m) Act, 1975 (UL, Act
no. 14 of 1975) . _ il g/
69 The Uttar Pradesh |egislative Chambers (Members' Emoluments) (Amendment) Act, 1975 |
(U.P, Act no. 23 of 1975)
0 The Uttar Pradesh Seulndany Education Laws (Amen{lment} Act, 1975 (L.P, Act no. 26 of
l‘)?":-}
r Ti The Uttar I‘radcsh '%.ﬂn:*s of Motor Spiril, [;scsr.! O &nd Alcohol Taxation (Amcndment )
Act, 1976 (U.P. Act no. 8 of 1976)
" 12 The Uttar Pradesh State Legislature Proceeding (Fmiccnon of Publication) (Repeal) Act, |
1976 {1, P Act no. 9 of 1976)
73 The Ullar Pradesh Co- -operative Laws (Amendment and Miscellaneous Provisions) Aa,l
1976 (U P. Act no. |2 of 19?6)
74 | The Uttar Pradesh Fducational Institutions (Takmg Over of Management) Acl, 1976 (u.p.
Act no. 18 of 1976)
73 The Uttar Pradesh Motor Vehicles (Spcmal mesmns) Act, 1976 L P. Act no. 27 of l'}'fﬁjl
76 The Uttar Pradesh Khadi and Village Industries Board (Amendment) ;;l.cl, 1976 (U.P. Act
il no. 39 of 1976)
77 The Ultar Pradesh chlslalwc Chambers [Memhcrs Emoluments) (Second Amendment}
| Act, 1976 (U.P. Act no. 49 of 1976)
78 The Uttar Pradesh Public Services (Tribunals) {Amendment) A.ct, 1976 (U.P. Act no. 1 of
A 1977)
74 ‘The Uttar Pradesh Education Laws “{Amcndment) Act, 1977 (ULP, Act no. 5 of 1977)
B0 The Uttar Pradesh Sales of Motor Spirit, Diesed Oil and Alcohol Taxation (Amendmmﬁ
i Act, 1978(1).P. Act no. 8 of 1978)
81 The Uttar Pradesh Education Laws {(Amendment) Act, 1978 (11.P. Act no. 12 of 1978)
G The Uttar Pradesh Urban Flz;tlning and Devclopment [Amenclrnent) Act, 1978 (UP. Act no.
| t4et I'?TE)
23 The Uttar Pradesh Municipalites, Nanﬁnd Areay and Town Areas (Alpakalik "u'yawastha)
: (Sanshadhan) Adhiniyam, 1978 (U.P. Aclno. 25 of 1978)
%1 | The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 1978 (U.P. Act no, 29 of |
1978)
85 | The Motor Vehicles (Uttar Pradesh Amendment) Act, 1978 (U.F. Act no, 32 of 1978)
86 The Uttar Pradesh Industrial Disputcs (Amcndinem} Act, 1978 {11.P. Act no. 34 of 1978)
87 The Uttar Pradesh Krishi Utpadan Mandi Samitis (A]pakaﬁ\-‘yawaslha) {Sanshndhan} !
Adhinivam, 1979 (LLP. Aclno. 11 of 1979)
88 The Uttar Pradesh Prohibition of Smoki ng (Cinema Houses) (Amendment) Act, 1979 {UP.
Actno. 14 0f 1979) _ |
By The Uttar Pradesh Mator Vehicles Taxation Laws (Amendment) Act, 1979 (L1.P, Act no.
L_ : . LG 01'1979}_ " _ i A
| O3 The Uttar Pradesh legislalive Chambers (Members' Emoluiments and  Pension)
{Amendment} Act, I9"*} (U.P. Act no. 7‘9 of 19749)
T The Uttar Pradesh Sales of Mator Splru Diesel Oil and Alcohol | axation {Amendmenl }
Act. 1979 (LLP. Act no. 32 of 1979)
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: 92 : 'L The Utar Pradesh Sales Tax (Amendment) Act, 1979 (LU.P. Actno. 33 of jg’.@]
3 The Uttar Pradesh Motor Vehicles Taxation { Amendment) ;“Ll;‘.l.., 1980 (U.P. Act no. 3 of
1980)
L The Uttar Pradesh Motor Gari (_Mai—ﬁﬁr) (Sanshodban} Adh ijiiy':lm. 1980 (U.P. Actno. 4 of
_1980)
95 | The Uttar Pradesh Krishi Utpadan Mandi Samilis (Alpakalik Vmwa:»ﬂlﬁ) {"1dﬂShW“‘-HJ1
| ¢+ Adhiniyam, 1980 (U.P. Act no. 7 nf193m J
BT The Uttar Pradesh Public Services (Tribunals) (Ammdment} Act, 1980 (U.P. Actno. 13 of
1980} . - " ) ™ among
497 The Unar Pradesh Motor Garl {Yatri-kar) (Sanshodhan) Adhiniyam, 1981 (L. Actno. 15
s AL e plADIM O BN : = \ _ 4
us F—Th«, Uttar Pradesh Ministers and legislators (Publication ol Assets and Liabililies)
(Amendment) Act, 1981 (U.P. Aetno. 17 of 1981)
24 The Uttar Pradesh Public %mcee { Tribunals) mmendmcmj Act 1982 (U P, Act no. 2 of
1982)
| 100 | The Uitar Pradesh Zila Parishads (Alpakﬁlik Vyawastha) (Sanshodhan) Adhinjyam, 1982
e g (ULE. Act no. 15 of 1982)
101 | The Utiar Pradesh Cssential Services Mainlenances (:\m&ndmcnt} Act, 1982 (U, P. Act 1o,
16 of 1982)
102 The Uttar Pradesh Rashtra ‘»."Lmdgl Tatwa Niwaran {Nirsan) 1\d1imyam 1982 (1P Actno. |
24 of 1982) _ ; |
8 103 | The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan)
Adhiniyam, 1982 (U.P. Act no. 27 of 1983)
104 | The Uttar Pradesh Krishi Ulpadrm Mandi Samitis {A]pakd ik waaqlh‘t) Lbanahodhan} -
(supmbery Adhiniyam, 1985 (U.P. Act ne. | of 1983)
105 | The Uttar Pradesh Zila Parishads (Alpakalik Vyawastha) {Sdl‘!ai‘lﬂdhdll} Adhlmyam 1983
v (LL.P- Act no. B of 1Y83)
106 | The Uttar Pradesh Khadi and Village Industries Board {Amendment) Act, 1983 (U. P. Act |
no. 11 of 1983) . J )
107 | The Ustar Pradesh Krishi Lirpadﬁ Mandi Samitis (Alpukalik Vyawastha) (Dwitiys |

] Sanshodhan) Adhiniyam, 1983 (U.F. Act no. 18 of 1983)

"- 105 —l The Untar Pradesh lndustrla% Disputes {;’-meudml.nl] Act, 1983 (U.P. Act no. 26 of 1983)

19 | The Imermcd ial-: Education [Amendmem) Act, I‘-)EM (U,l’. Act no. 6 of 1984)
{10 | The Uttar Pradesh State Legislatore I:M-L‘mbcrs' Emoluments and Pension) (.Amend1nerB—
| et 1984 (ULP. Actno. 13 of 1984)
111 | The Uttar Pradesh Krishi Uitpadan Mandi Laws (Amendment} Act, 1984 (U.P. Acl no. 20
of 1984)
11z | The Utltar Pradesh State Lugtsiaiure {(Members' Emoluments and Pensmn) {Second
Amendment) Act, 1984 (LLP. Act no. 21 of 1984)
[ 113 | The Uttar Pradesh Sales Tax {Amendment) Acl, 1084 (L.P. Act no. 22 of 1984}
W 114 | The Uttar Pradesh Zila Parishads (Alpakalik ?yawastha) (Sanshodhan) Adhinivam, 1985_‘
| (U.P. Act no. 2 of 1985)
115 | The Uttar Pradesh Sales Tax (Amendment) Act 1985 (U.P. Act no. 6 of 1985)
116 | The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 1985 (U.P. Act no. mBFJ-
e | 1985)
117 | The Uttar Pradcsh Public Services {Trlbuna s) (Amendment) Act, 1985 {(U.P. Actno. |3 of |
1985}
118 | The Uttar Pradesh Krishi Uipada.n Mandi Samitis (Alpakalik V}-imastha} ('ianshodhan)
Adhiniyam, {985 (U.P. Act no. 14 of 1985) )
Fe (19 | The Uttar Pradesh Secondary Education Services Commission and Selection Boards

| {Amendment) Act, 1985 (U.P. Act no_ 19 of 1985) y |
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'—— The Uttar Pradesh Urban Planning and Development ( Amendment and Validation) Act.
1985 (U.P. Actno. 21 of 1985) ,
121 | The Uttar Pradesh State Le-sc,rahlu:t [‘Vltmhcr:-. Emoluments and Pulslun) {Amendment}
Act, 1985 (LU.P. Act no. 28 ul‘l‘}Hi) _ =5
122 | ‘The Uttar Pradesh Sheera Niyantran (Sdnsimd}mn] Adhmmm 1086 (U.P. Act no. 5 al’
1986) . : e
123 | The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Aleohol Taxation (Amendment )
Act, 1986 (LLP. Act no. 6 of | 986)
T 121 | The Uttar Pradesh Zila Parishads {Alpakalik \“vav.asLha; n‘mnshodhan} Adhiniyvam, 1986 |
b (U.F. Actno. 11 of 1986) s -~ =
125 | The Utlar Pradesh State i,egislature (Mcrﬁbera' LEmoluments and Pension) (Amendmenr)
Aet, 5936 (UL Act no. [3 of 1986)
126 | The Uttar Pradesh Krishi Utpadan Mandi Samitis (ﬁ]paka! k 'vj,dwastha) (%dnqhﬂdhan]
ﬁ.dhmwam WSMIJ P Act no. L6 of 1984)
h !“?.? The Utar Pradesh Starc Lcnisl,nur:, iMembers' B mi:rlumema and  Pension) l‘sucond
Anmn-.immlh Act. 1986 (U.P. Acl no. 22 ol | 986)
128 | The Uttar Pradesh Shri Kashi Vishwanath Temple {Amendment) Act, 1986 (u. P. Act no.
25 of 1986)
P2y Th-: Utmr Pradesh Public F.f.rvu,cs (1 r:buna[s) {Amendmmt; Act, 1987 (U P. Act n0. 6 of
I 130 | The Unar Pradesh Zila Parishads (Alpakalik Vyawastha) (Sanshodhan) Adhinivam, 1987
| (LLP. Actno. 10 of 1987) _ _ f 8
131 The Uttar Pradesh Sales of Motor Spirit. Diesel, Oil and Alcohol Taxation {Amecndment )
i A, lQS?{UP Actno. 16 of I'?S'M
I ae : The Inl'\’ﬂ'l’iﬁ‘dl’“e qu{,d‘r:uu{ﬂsm{,ndmcnt} Act, 1987 (U.P. Actno. 18 of 1987 ¥
133 | The Utar Pradesh Krishi Ulpadan Mandi Samilis {m;jﬁkukik V}-'awésthaj (S':Jﬂ‘i‘ll[‘udl-l-':;.l;}_‘
| Adhiniyam, 1987 (U.P. Act no. 20 of 1Y87)
| 121 | The Ultar Pradesh Stale Lc“l*»|ﬂ‘rllrﬁ' {M:mhcls Emoluments and Pens:un) Mmendmunt)
; Act, 1987 (LLP. Actna. 21 of 1987)
! 135 | The Uttar Pradesh Zila Parishads (Alpakali'k ‘i-"y&wuslﬁu] {Sanshadhan) Adlﬁniyam, I%E_
’_ | {(UP. Actno. 6 of 1988) 2 4 : A
5 L3 | The Ular Pradesh Motor Vehicles Taxation {Amendment) Act, 1988 (L., Act no. [0 of
1988)
137 | The Uttar Pradesh bmw ng,iﬂanua {Mambcm Emulumcnts and Psn:»wn) {’\mcndmcm)
Act, 1988 (L.P. Act no. 17 of 1988)
138 | The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik \’:,-emasihd} (Sanshadhan)
f".dhlru}am, 1988 (U.P. Act no. 18 of 1988)
139 | The Uttar Pradesh Zila Parishad (Alpakahk Vyawastha) {Dmll}a Sanshcldhan) éxdhumam
1988 (U.P. Act no. 20 of 1988}
140 | The Uttar Pradesh Zila Parishad (Alpakahk Vyawastha) l“)ﬁl’lbhodhﬂ[l} Adhlmyam 1989
(U.P. Act no. 2 of 1989)
141 | The Uttar Pradesh Salcs of Motor Spirit. Dl&'ﬂ..l Ol and Alcohol Taxalion {r\mendm-.:nt}
Act, 1989 (U.P. Act no. 6 of 1989)
142 | The Motor Vehicles (Uttar Pradesh Amendment) Act, 1989 {U.P. Actno. 8 of l‘)?.‘-)) i
143 | The Uttar Pradesh Sugarcane {Pui'{:hase Tax) (.]“'.mém:lmcnt} Act, 1989 (1) P, Act no. 13 of |
1980}
144 | The Ullar Pradesh State ]égiblature Members, Ministers and Pariiamémury Sceretaries
Emoluments Laws (Amendment) Act, 1989 (LLP. Act no. 15 of 1989)
145 | The Uttar Pradesh Krishi Utpadan Mandi Samitis {Aipakdllk Vyawastha) (‘aanshodhan)
BECY Adhiniyam, 1989 (UP. Actno. 22 of 1989)
146 Thb Unar Pradesh Shei Kashi Vishwanath lemplc LAmendmcnr} Acl 198y {U P, Act no.
3 ol 1989)
147 | The Uttar Pradesh Education Laws (Amendment) Act, 1989 tL’.P. Acl no. 26 of I‘EJH'J}H
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148 | Ihe Ultar Pradesh Official Language (Amendment) Act, 1989 (ULP. Act no. 28 of 1989)
110 | The Uttar I"radu;h I(||»Iu“l.-l_ﬁj.u.|an Mandi Samitis [Alpakalik Vyawastha} {baushodham
Adhiniyam, 1990 (LLP. Act no. 3 of 1990)
150 | the Utlar Pradesh \'IlmlC!pdllIlC‘i Nutified Areas and Town Areas {Alpakalik V}awa»lha}
{Amendment) Act, {990 {UI". Actno. 4 of 1990) "
151 | The Uttar Pradesh Ministers, State Legislature Officers and Members Amenities Laws
| (Amendment) Act. 1990 (U.P. Act no. 5 ot 1990)
152 | ‘the Uttar Pradesh Sugarcane (Purchase Tax) (Amendment) Act, 1990 (LL.P. Act no. 6 of
1990}
- 1}3 i The Uttar Pradesh Zila Parishads (’xlpakallk Vyawastha) [Bdnshodhan] Adhiniyam, 1990
(U.P.Act no. 10 of 1990)
154 | The Uttar Pradesh Krishi i]tpdddl‘l Mandi Samitis {Alpakallk ‘v}deblElﬂ} {Dwmva |
Sanshodhan) Adhiniyam, 1990 (U.P. Act no. 11 of 1990)
155 | The Uttar Pradesh Municipalities, Notified Areas and Town Areas (Alpakallk 'Vydwahlhd)
(Second Amendment) Act, 1990 (U.P. Act no. 16 of 1990)
156 | The Uttar Pradesh ]"anchayﬂr Raj (Amendment} Act, 1990 {lJ P, Actno. 17 of 1904))
157 | The Uttar Pradesh Road Transport Schen‘resmi:-\;'"a'iidati.nn) Act, 1990 "tU.P. Act no. 21 of
1990)
| 158 | The Utiar Pradesh Indusirial [Hsputes {Amendment) Ar:t 1991 (ULP. Act no. 3 of 1991)
150 ! The Littar Pradesh Secondary Education Services Commission and Selection Boards
(Amendment and Validation) Act, 1991 (U.P. Act no. & of 1991)
160 | The Uttar Pradesh Zila Parishad {Alpakalik Vyawastha) (Sanshodhan) Adhinmyam, 1991
| {U.P. Actno. 11 of 1991)
[ 161 | The Uttar Pradesh Statc Legislature (Members' Emoluments and ]‘cnsmnj {Amendment)
Act, 1991 (U.P. Actno. 15 of 1991)
162 | The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha} (Sanshodhan)
Adhiniyam, 1991 (11.P. Actno. 16 ol 1991)
| 163 | The Uttar Pracesh Zila Parishads (Alpakalik Vyawastha) [Dwmya ‘ian-ihndhan}
Ad_hnuyam, i e L R e b e by .
164 | The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Dwitiya
Sanshodhan} Adhiniyam, 1991 {U.l:._éct no. 21 of 1991)
163 | The Uttar Pradesh Secondary Education Services Commission and Selection Boards
(Amendment) Act, 1991 (LL.P. Act no. 26 of 1991)
166 | The Uttar Pradesh Munlc;pi_ﬂitw& Notified Areas and Town Areas (Alpakalik Vyawastha}
(Sanshodhan) Adhiniyam, 1992 (U.P. Actno. 5 of 1992)
167 | The Uttar Pradesh Public Services (Tribunals) (Amendment) Aci 1992 (U.P. Act no. 7 of
1992)
168 | The llna: Prudesh Molor Vehicles Taxation (Amcndment) Act, 1992 (LLP. Act no. 10 of
1902}
169 | The Uttar Pradesh .Réij)“ﬂ Vidyut Utpadan Nigam Limited (Acﬁ-uisitioﬁ ‘and Transfer of
| e Undertaking) Act, 1992 (LL.P. Act no. 12 ol 1992)
' 17¢ | The Uttar Pradesh State LEngl'ﬂtL'llL [Mcmbus Emoluments and Pension} (Amendment)
Act, 1992 (U_P. Act no. 13 of 1992)
171 | The Uttar Pradesh Khadi and Village Industries Board (Amendment) Actﬂ 1992 {U.P. Act
| no. 13 of 19U2) i
172 | The Uttar Pradesh Sales Tax {SCC()-I;I_d Amcndmeﬁ?} Act, 1992 (U, Actno. 21 of IWZJ
173 | The Utar Prades'.ﬁ“fwwnd'iry Education Services Commission and Selection Boards
(Second Amendment) Act, 1992 (LL.P. Actno. 24 of 1992)
174 | The Utar Pradesh Secondary Educalion Services Commission and Selection Boards
| {Amendment) Act, 1992 (1L.P. Actno. L of 1993)
175 | The Utar Pradesh Sules of Motor Spirit, Diesel, Oil and Alcohol Taxation (Amendment
and Validation) Act, 1993 (LLP. Actno. 7 of l‘)_‘)})
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l 176 L F

Ihe Uttar Pradesh Municipaliliéa Notified Areas and Town Areas {Alpakalik v‘:.rawas[haf
{Amendment) Act, l9‘J (L.P. m:L no. 8 of !99.:}

177 | The Uttar Pradesh Maotor [rnnspon Vehicles (Toll) (Repeal) Acr 1994 (L.P. Act no. 2 of
[ 994) i
178 | The Uttar Pradesh Krishi l‘:paclan Mandi Samitis (Alpakahk Vyawastha) (Sanshndhan)
Adhiniyam, 1984 (U.P. Act no. 6 of 1994)
179 | The Uttar Pradesh Sales of Mator Spinit, Diesel, Oil and Alcohol Taxation (Amendmem]
Act, 1994 (U.P. Actno. 11 of 1994)
|:é{j -.,. The Uttar Pradesh State Legislature (Mumbcrs Emoluments and Pem,lon) (Amendment)
| | Act, 1994 (1L.P. Act no. 16 of 1994)
i 181 | The Uttar Pradesh Muslim Wagfs {Amc:ndment} Act, 1994 (U. P. Actno. 21 of Il)@d]
182 | The Ultar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan) |
E Adhiniyam, 1995 (ULP. Act no. 2 of 1995)
183 | The Uttar Pradesh Urban Buildings \Reg,ulatmn ot Leilling, Rent and I:wcuun}
(Amendment) Act, 1995 (U.P, Actno. 5 of 1995) % |
| 184 | The Utiar Pradesh Motor Vehicles Taxation (Am endmcnt) Act, 1995 (U.P. Act no. 9 of |
1995) _J
185 | The Utlar Pradesh Sheera I\n—antrﬂn (Sanshadhan) Adhiniyam, 1995 (U.P. Act no. 10 of
L 1995)
186 The Uttar Pradesh Tax on Luxuries Act, 1995 (L.p. Actno. 11 of 1993)
187 | The Uttar Pradesh Secondary Education Services Selection Boards (Aﬁleﬁdmem} Act 1995
| (U.P. Actno. 15 of 1999) '
| 188 | The Utlar Pradesh Muslim Wagls { Amendment) Act, 1995 {U.P. Actne. 23 of 1905)
189 | The Uar Pradesh Sugarcar'w (Pur&hasc Tax) (Amendment) Act, 1995 (U.P. Act no. 27 of
1995) 44
190 | The U ftar Pradesh Ulb‘ill I-'Iannmo and l}cvclopmam [Amendment) Act, 1997 (LILP. Act na.
| 30f1997)
191 | The Unar Pradesh State Legislature {Members' Emoluments and Pummn) (fsmendmum)
5 Act, 1997 (U.P. Actno. 4 of 1997)
192 | The Uttar Pradesh Krishi Utpadan Mandi Samitis (Aipak:ahk Vyawastha) (Amendment)
§ U Act, 1997 (ULP. Act no. 5 of 1997)
193 The Uttar Pradesh Ministers and Srate Legislare Officers and Members Amenities Laws
b | tAmendment) Act, 1997 (U.P. Actno. 8 of 1997)
| 194 | The Ultar Pradesh Trade Tax {Amendment) Act, 1997 (U.P. Actno. |1 of L5997}
195 | The Uttar Pradesh Shri Kashi Vishwanath -Temple {Amendment) Act, 1997 [U.P: Act no.
i 15 of 1997)
196 | The Utlar Pradesh Rural [lousing Board (.:’xmend}nent} Act, 1997 (L‘.P'. Actna. 17 of J‘)*)Tj—
197 ' The Utrar Pradesh Sheera Niyunrr&n (Sanshodhan) Adhinivam, 1998 (L.P. Act no. 2 of
1998)
198 | The Uttar Pradesh State Commission for Women {Répcal} Act, 1998 -;[U.P. Act no. 6 of
199%)
199 | The Uttar Pradesh Sales ot Mator ﬁpirll, l')icée!, Qil and Alcohol Tuxat.iml (.f-‘um:ncliném )
Act, 1998 (U.P. Act no. 17 of 1998)
200 | The Ultar Pradesh "Sccondury Education Services Commission [Amendmen‘r} Act, 1998
(4 (LLP. Act no. 25 of [998)
201 | The Uttar Pradesh Trade Tax (Amendment) Act, 1998 (L.P. Acl no. 26 of 1998)
202 | The Ultar Pradesh State Legislaure (Members' Emoluments and Pension) (Amendment) |
| Aet, 1998 {LU.P. Actno. 27 of 1998)
203

" “The Uttar Pradesh State | egislature Members and Officers and Ministers Amenities | Jaws
(‘\mcndmtm) Act, 1998 (U.P. Act no. 30 of 1998)
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204 | The Uttar Pradesh Motor Vehicles Taxation (Amend-:_ncn[) Act, 19949 (LI Act 0.5 of
L
205 | The Uitar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik V},awmtha} (Sanshodhdn}
i} Adhiniyam, 1999 (Li.P. Actno. 7 nfl'?tl"}]
206 | The Uttar Pradcsh Sccondary Lducation Services Cammission  and Selection Boards
| (Amendment) Act, 1999 (U.P. Act no. 13 of 1999} _
207 | The Uttar Pradesh Shanti Suraksha Bal (Nirsan) Adhimiyam, 1999 (UP. Act no. 28 of
1999)
200 | The Utlar Pl -adesh Motor Vehicles lamtlun (Amenl:lmem] Act, 1999 (1P, Pu.t no. 30 D{'
1599) A .
208 | The Uttar Pradesh Secondary Fducation Services Commission and Selection Boards |
(Amendment) Act, 1999 (U.P, Actna_ 31 trf_iﬂ%j
210 | The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 2000 (U P. Act no. 4 of
2000) *5
511 | The Uttar Pradesh Public Services { Tribunals) (Amendment) Act, 2000 {1J. P. Act no. 5 of
2000)
212 | The Uttar Pradesh Trade Tax {Amendment) Act, 2000 (LD, Act no. 6 of 2000)
5% 0421 “The Uttar Pradesh Urban Planning and Devel lopment (Amendment) Act, 2000 ('L P. Act no. |
| 9 of 2000
214 | The Uttar Pradesh Stale Commission for Women (Repcai) Act, 2000 (U.P. Actno. 10 of |
; 2000) »
215 | The Uttar Pradesh Sheera Nwantran (Sanshodhan) Adhiniyvam, 2000 (LU.P. Act no. 17 Ot
2000) S e
216 | The Uttar Pradesh Trade Tax (Amendment) Act, 2000 (U.P. Act ne. 20 of 2000)
217 | The Uttar Pradesh Industrial Disputes (Amendment) Act, 2000 (U.P. Act no. 21 of 2000)
218 | The Uttar Pradesh Sales of Maotor Sp-%r-i't, Dit:sel.l Oil und Alcohol Taxation (.f‘\_mcndﬂu'eﬁt‘)'
Act, 2000 (U.P, Act no. 24 of 2000) b
| 219 | The Uttar Pradesh State | egislature (Members Emoluments and Penzion) (Amendment)
Act, 2000 {U.P, Aqt_p_g__&_’.ﬁ of 200
220 | The Utar Pradesh Statc Legislature (Members Emoluments and Pension) (Second
Amendment) Act 2000 (U.P. Actno. 27 of 2000) . ki
221 | The Utar Pradesh Hindu Religious Institution (Prevention of DJSSipaEIB}l of Properties)
(Repeal) Act, 2000 (L.P. Act no. 31 of 2000)
222 | The Uttar Pradesh Trade Tax (Second Amerldménl) Ai.,l 2000 (LLP. Act no. 35 of 2000)
223 | The Uttar Pradesh Secondary Education ‘%cn’tcc{: ‘Selection Boards (Amendment) Act, 2001
{(U.P. Act no. 3 of 2001) )
224 | The Uttar Pradesh Krishi Utpadan Mandi Samitis ( Alpakalik 'v'yawasthu) (Sanshodhan)
Adhiniyam, 2001 (LLP. Act no. 10 of 2001) e o]
225 | The Uttar Pradesh Trade Tax (Amendment and Validation) Act, 2001 (U P. Actno. 11 of
2001)
226 | The Utar Pradesh Tax on Catry of Goods ("—'l.mendmcm) Act,2001 (U.P. Act no. 13 of
2001)
227 | The Utiar Pradesh 'Eccondéi%ﬁdumlhm Services Selection Board (Second Amendment)
Act, 2001 {11.P. Act no. 14 of”UUI)
228 | The Uttar Pradesh Motor Vchicles Taxation (Amendment) Act, 2001 (U.P. Act no. 25 of
L 2001) i
226 | The Uttar Pradesh Tax on Entry of Goods (Sccond Amendment) Act, 2001 (U_P. Act no. 26
of 2001) |
230 | The Unar Pradesh State Commission [or (he Backward Classes (Amendment) Act, 2001
| (U.P. Actno 28 al 2001)
231 | The Uttar Pradesh State Commission for Women (Amendment) Act, 2002 (U.P. Act no. 6
of 2002)
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e ’ The Uttar Pradesh Krishi Ulpad’in Mandi Samilis (Alpakdluk ‘vyawas.tim) (Sanshndhan)
i1 Adhrrmarn 2002 (U.P. Act ng. 17 uf’?ﬂﬂz)
233 | The Uttar Pradesh Shri Kashi Vishwanath Templc {i\mendmcnt) Act, 2003 {’U P.Actno. 3
- o of 2003) _ |
734 | The Uttar Pradesh Motor Vehicles ‘T'axation [mnendmentj Act. 2003 (11 P. Act no. 4 of
| 2003) i ot il e AL .-
335 | The Uttar Pradesh Tax on Enm of Goods (Amendmcnt} Act, 1, 2003 {(U.P_Act no. 3 of 2003)
| 336 | The Uttar Pradesh Public Services {Tribunals) (Amendment) Act, 2003 (UJ.P. Act no. 12 of
_________ L 00y _
r-— 237 | The Uttar Pradesh State Commission tor Women {Repeal) Act, "UEM (U P. Acl no 3 of |
2004
238 | The Unar Pradesh State Legislaure Members and Otfficers and Ministers Amenities Laws |
(o (Ammdmenn AL 2004 (u.p, Actno. 10 of 2004) ...{
234 " The Uttar Pradesh Trade Tax (Amcndzmm) Act. 2004{[1 P. Act no, 14 of 20 20[)4)
L |, Gy erils b ciisis = . i = -iz ==
( 24t | The Uttar Pradesh Tax on Entry of Goods {Amendment) Act, 2004 (U.P. Act no. 15 of
2004)
» 241 | The Udar Pradesh Trade Tax (Sccond Amendment) Act, 2004 {(U.P. Act no. 17 of 2004)
T 242 | The Uttar Pradesh Trade Tax (Third Amendment) Act, 2004 (UP. Act no. 18 of 2004)
I ?4:“. | The Uttar Pradesh Motor Vehicles Taxation (,‘\u:n::n{luiau] Act, 2004 (L.P, Act no. 21 of
2004)
244 The Uttar Pradesh Tax on Entry of Goods (Second Amendment) Act, 2004 (U.P, Act no, 22
| S of f’Oﬂ—i}
245 | The Uttar Pradesh Secondary Education Services Selection Board \Amendmem) Act, 2004
: {U.P. Act no. 28 nf”ﬂ{]fi} b A vl Sl !
| 246 | The Ultar Pradesh R«.ptahm: Act, 2004 {U.P. Act no. 32 of 2004)
(— 247 | The Utlar Pradesh Muslim Waqfs (Repeal) Act, 2005 (U.P. Ac no. 6 of 2005)
| e | The Uttar Pradesh Sales of Motm—b_p-j'r'it. DiE:SeI—,T.J_ii' and Alcohol Taxation t,d—t_r_nt:ndmcnt}
§ T | Ack, 2005 (U.D. Act no. Tnt"[}ﬂ 2} ) ]
' 949 | The Uttar Pradesh Trade Tax {Amemlmtnt} Act, 2003 ¢ (Ll I P. Actno. 9 of 20[}5)
" 250 | The Uttar Pradesh Tax on Entry of Goods (Amendment) Act, 2005 (U.P. Act no. 10 of |
2005)
| 251 | The Untar Pradesh State Commission for Backward Classes (Amendment) Act, 2005 (U.U, |
| el Avci no. 1‘% ol 7005;
252 | The Uttar Pradesh State Commission for Women (Amendiment) Act, 2005 (U.P. Act no. 19
| of2008)
i 353 | The Uttar Pradesh State l&"lbi&lum [Mamhers and Officers Amenilies 1 aws) (/ (Amendment)
L ~Act, 2005 (LLP. Act no. 2] ot 70[)‘?)
254 | The Uttar Pradesh Motor Vehicles Taxation (Amendmcm; Acr, 2006 (L (U.P, Act no. 3 of |
2006)
253 [ The Uttar Pradesh Suwatcant (Purchase mx} (Aandmcnt) Act, 2006 (U.P. Actno. 5 of
: 2006)
256 | The Uttar Pradesh Stare Leg:slatun. {Membem Emoluments and Punﬁlon} (Amendmem)
| Act, 2006 (U.P. Act no. 7 of 2006)
25?—‘( The Uttar Pradesh State Legislature { (Prevention of Dis Dlsqual!‘rlcatmn} (Amcndment} Act,
| S 2006 (L.P. Act no. 10 of 2006} P < o s |
| 25% | The Ultar Pradesh Technical Universit 51[\* {Amendmcnl,} Act, 2006 (U.P. Act no. 18 of 2006)
259 | The Uttar Pradesh Secondary Lducation Services Selection Board {Amendment) Act, 2006
S | (U.P. Actno. 37 of ?{mb)
200

| The Uttar Pradesh Statc Le=r|-1htura, (Prevention of Dlaquahf Catmnj (Second Amendment) |
.f‘_;_ci, 2006 (LL.P. Act 0o, 39 Di 2006)
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| 261 | The Untar Pradesh Industrial Disputes {Amendment) Act, 2007 (U.P. Actno, 2 012007) |
i 262 | The Uttar Pradesh High Schools and Intermediate Colleges {Pa\flm,m of Salarics of Teacher
- and other E mp]oyccs){Amendmenﬂ Act, 2007 {U.P. Act no. 3 0 2007)
263 | The Utrar Pradssh Public Services (inbunal‘;‘; {Amendment] Au 2007 (L. P Act no. 4 of |
2007) _ | e &
264 | The Uliar Pradesh Commission for Backward Classes (Amendmenl) Act, 2007 (U.P. Act
no. 10 ol 2007} _
265 | The Uttar Pradesh Sports (Regmtra.non Recogmtmn and chulauun of Association)
(Repeal) Act, 2007 (U.P. Act no. 14 of 2007)
266 | The Uttar Pradesh State Commission for Women { Amendment) Au 2007 (1), P Actno. 16
_ of 2007)
267 | The Uttar Pradesh Technical University (Amendment] Act, 2007 (U.P. Act no. 19 of 2007)
268 | The Uttar Pradesh State Law Commission (Repeal) Act, 2007 (LLP. Act no, 20 of '200?)
260 | The Utiar Pradesh Secnndat"v Education Services Selcctiﬂ_n Board { Second Amcndhmul}
| Act, 2007 (ULP. Actno. 2 2 of 2007) _ ) ;
270 | The Uttar Pradesh Motor Vehicles Taxalion (Amendmenty Act, 2007 (U2, Act no. 24 of
2007)
271 | The Ultar Pradesh Motor Vehicles Taxation {(Second Amendrent) Act, 2007 (U.P. Act no.
|5t 27 of 2007) : . i " a4 .
272 | The Uttar Pradesh Technical University (Sceond Amendment) Act, 2007 (ULP. Act no. 28
| of2007) 3 . _
273 | The Udar Pradesh Senior Officers Residences (Repeal} Act, 2007 (UL.P. Act no. 36 of 2007) |
| 274 | The Uttar Mradcsh State chibliﬁi:e (Members Emoluments and Fension) {Amcndméﬁi)—
|_Act, 2007 (U.P. Act no. 37 ot 2007)
275 | The Uttar Pradesh State Legislature LM-:mbcu. Emuluments and Pension} {bccund
- ) t-'t.mq.,ndmcm} Act, 2007 (U.P. Act no. 39 of 2007)
276 | The Uttar Pradesh Urban Planning and Development (Amcndrm-:mj Act, 2007 (U.B. Actno.
: | of 2008)
277 | The Uttar Pradesh Sceondary Lducation Services Selection Board {Third Amcndmcnl} Act,
| : 2007 (U.P. Actno. 4 of 2008)
278 | The tar Pradesh Trade Tax (Amcndmem] Act 2008 (LLP. Act no. 6 of 2008)
179 The Ultar Pradesh Tax on Entry of Goods into Local Arcas (& an:ncImam) Act, EUDB'II;U.F'_
; Acl no. 7 ot 2008)
280 | The Uttar Pradesh Khadi and Village Industries Board (Amendment) Act. 2008 (LLP. Act
| no. 9 of 2008)
281 | The Ultar Pradesh State Legislaturc (Members Emoluments and Penan}n) {Amendment;
Act, 2008 {U.P, Act no. 11 ol 2008) '
282 | Lhe Intermediate Fducation { Amendment) Act, 2007 {L' P. Act no. 16 of"ﬂ{]ﬁ)
[ 285 | The Uttar Pradesh Value Added Tax (Amendment) Act, 2008 (L.P. Act no, 19 of 2008)
284 | The Uttar Pradesh Tux on Entry of Goods into l.ncal Arcas (Second Amendﬁient} Act,
| 2008 (L.P. Actne. 25 0I'2008)
285 | The Uttar Pradesh Tax on Entry ol Goods into Local Areas (Amendmcmj Act, 2009 {L.P,
Actno. § t_jfZD_UQ} :
286 | The Uttar Pradesh Sheera Niyantran (Sanshodhan) Adhiniyam, 2009 (U.P. Act'no. 10 of
2009) |
287 | The Uttar Pradesh Value Added Tax (Amendment) Act, 2009 (U.P. Actno. 11 of 2009)
288 | The Uttar Pradesh Motor Vehicles T'axation { Amendment) Act, 2009 (L.P. Act no. 18 of
| SRRE
| 289 | The Uttar Pradesh Public Services (Tribunals) (Amendment)} Act, 2000 (U.P, Act no. 19 of
200%)
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" 200 | The Utar Pradesh Value Added Tax (Secondlhmenﬁmcnt} Act,2000 (U.P. Act no. 21 of |
2009)
291 | The Uttar Pradesh Value Added Tax (Third Amendment) Act, 2009 (LLP. Acl no, 22 of
- 2009)
292 | The Uttar Pradesh Rakshak Dal (Amendment) Act, 2009 (U P. Act no. 24 of 2009)
g 293 | The Uttar Pradesh ‘I'echnical University LAmendniehL] Act, 2010 (ULP. Actno, 5 UFEUIG)
294 | T'he Ultar Pradesh State Lea,islatura Members and Officers and Ministers Amenities Laws |
(Amt:ndment} Act, 2010 (ULP. Act no. QOfI{HB) ;
295 | The Utiar Pradesh State chtslaturc (Members' Emoluments and Pension) (Amendmcnt}
Act, 2013 (LLP. Act no. 4 0l 2013)
— e .
296 | The Uttar Pradesh State Law Commission (Repedl} Act, 2012 (ULP. Actno, 7 of 2013)
297 | The Urtar Pradesh Shri Kashi Vishwanath ‘Temple_(Amendmcnt) AcL 2013 (LLP, Act no.
; . LI of2013) : _ :
29% | The Uttar Pradesh Shri Kashi Vishwanath Temple (Second Amendment) Act, 2013 (LLP.
: Actno. 12 01 ”(ll’-&}
299 | The Uttar Pradesh Public Services { Tribunals) (Amendmem] Act, 2013 (U P. Act no. 15 of
2013)
+— 300 | The Ustar Pradesh Value Added lax {Amendment) Act, 2013 (P, Act no. 18 of 2013)
301 | The Ullar Pradesh State Commission for Women (Ameﬁdmcnt) Acl, 2013 {U.P. Act no. 19 |
* ofEDJB) : ;
302 | The Unar Pradesh Vocational Cducation and Training (Repeal) Act, 2014 (LU.P. Act no. 6
of 2014) ; ] i '
303 1 The Uttar Pradesh Motor Vehicles Taxation {Amendment) Act, 2014 {U.P. Act no. 9 of
2014)
304 | The Uttar Pradesh Secendary Education Services Selection Board (Amendment) Act, 2014
hos {U.P. Act no. 21 of 2014}
305 | The Utrar Pradesh Value Added Tax (Amendment) Act, 2014 (U_P_ Act no. 23 of 2014)
306 | The Uttar Pradesh Public Services (Iribunal) (Amendment) Act, 2015 (U.F. Act no. | of
2015) : i X 3
307 | The Uttar Pradesh State Legislature (Members' Emoluments and Pension) {Amendment}
Act, 2015 (U.P. Acino. 3 ol 2015}
308 | The Uttar Pradesh Secondary Education Services Selection Board (Aman:fmcnl) Act, 2016
b | (U.P. Actno. 7 of 2016)
ane | The Uttar Pradesh G’{Ili__,HtCIS and Anti Social Activities (Prevention) [Amcndmenl) Act,
| 2015 (U.P. Act no, 14 of 2016) : " g
110 . The Uttar Pradesh Tax on Entry of Goods into Local Areas (Amendment) Act, 2016 (U.P.
Act no. 18 of 2016) _ : . ; .
311 | The Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment)
Act, 2016 (U.P. Act no. 21 of 2016)
| 312 | The Unar Pradesh Public Services { Iribunal}) {;lmendmenl) Act, 2017 (I I.LP. Act no. 4 of
2017)

ANANDIBEN PATEL,
Govereor,
Mtar Pradesh.
By order,
ATUL SRIVASTAVA,
Pramukh Sachiv.

doyaogoio—uodio 221 TATH-2021-(442)~508 URRET—(FFEey / o / ATHIT) |
dousioyoio godio 6 o fERmd 2021 (443)—300 RYT—(Fgy /Ein / 3HIT) |
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